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(a) A Central Sector Scheme to provide 
financial assistance in the form of grants-in-
aid is in operation since 1972-73. During 
1989-90, an amount of Rs. 362.48lakh was 
sanctioned to develop agricultural produce 
markets in the country. Out of it, an amount 
of Rs. 232.00 lakh has been sanctioned for 
the devetopment of 58 new primary markets 
(small mandis). 

(b) and (c). Proposals for development 
of eleven markets at Dabra (Gwalior). Bi-
naganj (Gunal, Biaora Rajgarh). GulabganJ 
(Vidisha), Chhlndwara (Chlndwara), Gadar-
wara (Narsinghpur), Betul (Betul), 
RamanujganJ (Surguja). Later ,Vldisha), 
Khujner (RaJ9arh) andChhaplheda (RaIQarh) 
were received from Govt. of Madhya Pradesh 
but these could net be sanctioned as the 
State Govt. had not forwarded Utilisation 
Certificates for the amounts sanctioned in 
earlier years. 

Rewards to Informers About Terrorists 
in Kashmir 

6757. SHRI JANARDAN TIWARI: Wiil 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether Government have any 
proposal to give some incentive or reward to 
those people in the Kashmir vaUey who help 
in the arrests of militants or provide clues in 
this regard: 

(b) if so, the details thereot: and 

(c) whether Gov.emment also contem-
plate to provide full security to these people? 

THE -MINISTER OF HOME AFFAIRS 
(SHRI MUFTIMOHAMMADSAYEED):(a) 
to (c). 'Public Order' being a State subject, It 
is for the State Government to devise vari-
ous methods, open or confidential develop 
intelligence to cotlect information and take 
concrete steps to improve law and otter 

situation. The Central Government renders 
all possible assistance to the State Govern· 
ment whenever necessary, in this regard. 

enquiry Report on &cape of Pr ..... 
from Srlnagar JaU 

6758. SHRI JANAROAN TIWARI: Will 
the Minister of HOME AFFAIRS be pleased 
to state: 

(a) whether the enquiry into the escape 
of twelve prisoners from Srinagar Jail in 
Kashmir recently has been completed; 

(b) d so, the details of the report; 'and 

(c) further action taken in this regard? 

THE MINISTER OF HOME AFFAIRS 
(SHRI MUFTI MOHAMMAD SA YEED): (a) 
to (c). 'Prisons' being a State subject, it is for 
the State Government to make necessary 
enquiry and take decisions. However, the 
Government of Jammu and Kashmir have 
Informed that following an enquiry conducted 
into the incident of escape of twelve prison-
ers from Srinagar Jail on March 27,1990, the 
Superintendent of Jail, his Deputy, Assistant 
Jail Superintendent and 21 other officials 
have been dismissed. 

[English] 

National Highway Finance Corporation 

6759. SHRt BANWARI LAL PUROHIT: 
Will the Minister of SURFACE TRANSPORT 
b~ pleased to state: 

(a) whether proposal for setting up a 
National Highway Finance Corporation for 
.flnancing construction and development of 
National Highways has been finalised; 

(b) N, the demUs thereof including the 
soer~"""f\8~arepraposed 
to be_Md 
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(c) I not, the reasons for the delay? 

THE MtNlSTEROF SURFACE TRANS-
PORT (SHRI K.P. UNNIKRISHAN): (a) No, 
Sir. 

(b) Does not anse. 

(c) The prOposal involves a number of 
issues and is under consideration. 

Intrusion by Pakistanis In Rajasthan 

6760. SHRIMATI VASUNDHARA 
RAJE: Will the Minister of HOME AFF AIRS 
be pleased to state: 

(c) the details of weapons reoovered 
from those persons and action taken against 
them? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHAI 
SUBODH KANT SAHAY): (a) and (b). The 
number of infi~rators apprehended by. the 
B5F, while intruding from Pakistan into 
Ganganagar District of Rajasthan durin, the 
last three years, were as follows: 

Y.ear Intruders aporehended 

2 

(a) whether there have been frequent 1987 34 
incidents of intrUSIons by Pakistanis into 
Ganga Nagar district of Rajasthan during the 1988 34 
last three years; 

1989 30 
(b) if so, the number of Pakistani intrud-

ers arrested by the Border Security Force, 
while intruding into India during the last three 
years; and 

(c) The following quantities of arms! 
ammunitions were recovered from the above 
intruders: 

(i) 1987 Nil 

(ii) 1986 AK-47 Rffles 3 Nos. 

Rifle 1 Nos. 

Pistol 6 Nos. 

Gun 1 Nos. 

Rockets 33 Nos. 

Charging tubes 17 Nos. 

Magazines 8 Nos. 

Amn. 4,104 Rds. 

(iii) 1989 AK-47 Rffle 5 Nos. 


